OFFICE OF THE CHIEF METROPOLITAN MAGISTRATE
ROUSE AVENUE COURT COMPLEX, DELHI

Duty Roster for the Month of July, 2022

The following Ld. ACMMs and the undersigned posted at Rouse

Avenue Court Complex, shall work as Duty Magistrate on the dates noted
against their names relating to all cases triable by courts of magistrate

initiated by the CBI, as well as JSor the work related to designated courts for

trying the cases pertaining to MP/MLAs.

It is enjoined upon the Duty Magistrate to attend all urgent matters

including remand work, search warrants. The Duty Magistrate deputed for

holidays, Second Saturday and Sundays etc. shall look after the cases of CBI,

warrants of arrest, transit remand, issued by the authorities beyond Delhi etc.

He/she shall also dispose off all other matters not specifically mentioned

herein,including recording of statement u/s.164 Crpc.

Sl.  Name of L. Duty Day of duty Sunday/Holiday [Court Room
Magistrate No.
No. (working day)
Ol.  Mr. Anjani Mahajan,
CMM.
Residential Address:- 05.07.2022 201
H.NO., X-6A First
Floor Hauz Khas,New
Delhi.
02.  Mr. Vidhi Gupta [
Anand, ACMM-01 01.07.2022
Residential Address:- 06.07.2022
B-123,Top Floor, 19.07.2022
Nirman Vihar,Delhi- 25.07.2022 203
110092 26.07.2022 (17.07.2022)
29.07.2022
30.07.2022
L
— Y




| |
| |
r.Dccpak Kumar ”. 1\ 02.07.2022 3‘
prCMbi-02 | 08.07.2022 |
03. ¥ C!ﬂdcntlal AddFCSS:- ]3 07.2022 | 205
778, Type-08, RK. 15.07.2022
Puram, New Delhi. 20.07.2022 (10.07.2022)
23.07.2022
27.07.2022
Mr. Vaibhav Mehta,
ACMM-03
04. " Residential 04.07.2022
Address:- 12.07.2022
03.07.2022
H.No. 5639/40, Basti 14.07.2022 | (02 ; 502
Harphool Singh Sadar 21.07.2022 -
Thana,Sadar Bazar, 22.07.2022
Delhi-06 28.07.2022
05.
Mr. Harjeet Singh
Jaspal, ACMM-04 07.07.2022
Residential Address:- 11.07.2022 (_,‘21“3’77520"2222)’
B-801, Judicial 16.07.2022 o 503
Officer's Resd. 18.07.2022
Complex, Sec.-
26,Rohini, Delhi-
110052 "
(Anjamm
Chief Metropolitan Magistrate
Rouse Avenue Court Complex,
New Delhi
Remarks:

1. The dates which are in bold and underlined, fall on Sunday, Second

Saturday and Holidays.




When any working day is dectared 2 holidzy, the Duty Mugistrase on G
day will be desrned 25 Duty Magistrate for whole dzy withont zuy furthes
order. '

The bailfurgent applications shzll directly be filed in the concemed Conet
of CMMIACMM: through e-mzil whersin the dhage shees fas ey
been filed.

The fresh Bzillurgent applications whersin the charge shest Fus not w S
been filed, shall be zssigned to the ACMM by the eadersigned.

In case any officer proceeds on kezve or is not zvzkbile due w some
unzvoidzble circumstances the metters shzll be placed befors the LA Lank

Officer of the duty Magistrze=.

6. Officers will be avzlzble physiczlly in court room till degy hoors.

The Officizls who actzlly performed duty with Presiding Offices om
Sundzy/holidays shall be entitled for compenszzory lezve, zs per ks
Urgent filing zfier 0330 PM czn be mede on the following o-med

addresses of concerned courts zs per duty rosser:

Officer name/court e-mzil ID

Ms. Anjani Mzhajen, Reedercmmrade@gmeil oo
CMM

Mr. Vidhi Guptz Anznd, Resderzommnlirade@ zmedl
ACMM-O1

Mr.Deepzic Knmer IT,
ACMM2

Mr. Vzibhav Mehiz,
ACMM-O3

Mr. Hzrjeet Singh Jespel, Resderzomen(ilrsde@ ermeil oom
ACMM-04 .

(Anjani Mzhajan)
Chief Metropolitzn Magistrate
Rouse Avenne Conrt Complex
New Dedhi



Order No.31/CMM/RADC/DR2022 3 Y T2~ 25120  Dated. 27/6/2022

Copy forwarded for information and necessary action to:

1.The Ld. Registrar General, Hon"ble High Court of Deli.

2.The Ld. District & Sessions Judge, (HQs). Delhi.

3.The Ld. District & Session Judge-Cum-Specizl Judge (P.C. Act) (CBI).
Rouse Avenue Court Complex, Delhi)

4.The ACMMs Rouse Avenue District Court Complez, New Delfi.

5. The Director of Prosecution, CBI, Block No.3. II Floor. CGOComplex.
Lodhi Road, New Delhi.

6.The Director of Prosecution, Govt. of NCT of Delhi, Tis Hzzzri Couss Dl
7.The Chief Prosecutor, CBI/ACB, Rouse Avenue District Courr. New Delmi
8.The Website Committee, Tis Hazari Court. Delhi for uplozding on the

official website

9.The Branch In-charge, Care Tzking. Fzcilitation. Computer znd Fili
Section, RADC, New Delhi.

da

10. The Reader to the undersigned.

11. The Lockup In-charge, Rouse Avenue District Court. New Delmi.
12. The Police Chowki In-charge. Rouse Avenue District Courz. New
Delhi.

13. For uploading on TAYERS'.
14. The Secy. DLSA. RADC.

o
A
(Anjani Mahajan)
Chief Metropolitan Magistrate

Rouse Avenue Court Complex
New Delhi. 27.06.2022



